IN THE HIGH COURT OF ORISSA,

CUTTACK

CC Applications Notified for compliance of

court fees/removal of defects.

n

Date of
Applicatio

Date

Case No.

30.07.2024

Applicant

Court Fee

Specificatio |y

n

INOT READY CASES

1 ;9967/202 04.04.2022 |ABLAPL/6006/2020 |G.SUNDARA |3.00,3*3 ggfg;
17911/202 A. K. ) 2024-
2 23.02.2024 |BLAPL/3607/2023 | v 5.00,3%5 5730
3 21592/202 18.06.2024 |WP(C)/2222/2018 |S BEHERA  |32.00,3*%32 ngég
56510/202 BASUDEV « 2024-
4 04.07.2024 |WP(C)/1560/2024 [ =-~ 53.00,3%53 0730
56512/202 BASUDEV . 2024-
5 |, 04.07.2024 |WP(C)/1560/2024 [ - 53.00,3%53 0730
56515/202 BASUDEV . 2024-
6 | 04.07.2024 |WP(C)/1560/2024 [ -~ 53.00,3%53 5730
56541/202 BASUDEV . 2024-
70 04.07.2024 |WP(C)/1560/2024 [ =~ 53.00,3%53 0730
56544/202 BASUDEV ) 2024-
8 |, 04.07.2024 WP (C)/1560/2024 |3 = o 53.00,3%53 0730
9 26951/202 05.07.2024 |CRLREV/433/2023 M BEHERA  [3.00,3*3 égfga
57988/202 M K ) 2024-
10 |, 10.07.2024 |WPCRL/109/2021 MOHANTY 3.00,3%3 0730
1 |58890/202 | oo ..., |WEC(OAC)/2068/201 | . 5,00, 3%3 2024-
4 7 07-30
SAPAN
12 29504/202 16.07.2024 |WP(C)/21376/2014 |KU.BANARJE |5.00,3*5 ggfga
E
60401/202 M K ) 2024-
13 |, 19.07.2024 |CRLREV/392/2013 |\ o oo [11.00,3%11 0730
14 20621/202 22.07.2024 |[WA/60/2023 D J NAYAK [3.00,3*3 ggfga
15 20982/202 22.07.2024 |WP(C)/15424/2015 |J P KAR 11.00,3*11 ggfga
16 21230/202 23.07.2024 |WP(C)/3176/2015 |M BANARJEE |11.00,3*11 ggfga




17 21244/202 23.07.2024 |RSA/319/2023 P NAYAK  |5.00,3*5 nggg
18 21301/202 23.07.2024 |sA/211/1993 A K SAHOO 3.00,3*3 nggg
o 21418/202 23.07.2024 |WP(C)/8886/2017 |J SAHOO  |189.00,3+189 [20°%°
20 21720/202 24.07.2024 |CRLREV/178/2011 |S SUNADINI |6.00,3%6 2hets
21 22080/202 25.07.2024 WP (C)/21752/2017 |L K NAYAK |5.00,3%5 ggfga
22 22081/202 25.07.2024 WP (C)/21753/2017 |L K NAYAK 3.00,3*3 nggg
23 |92983/202 155 07.2024 |wP(C)/12985/2016 |L K NAYAK |3.00,3*3 2hets
24 22101/202 25.07.2024 |SA/265/1999 A K SAHOO |3.00,3*3 b2
25 22451/202 25.07.2024 |WP(C)/7129/2024 |L TATHAL  |6.00,3*6 2hets
26 22455/202 25.07.2024 |SA/334/1996 A SUNDARAY |2.00,3*2 égéég
27 22543/202 26.07.2024 |CRLMP/1932/2023 |A K SAI 10.00,3*10 ég%ég
28 22544/202 26.07.2024 |WA/2319/2023 B K DAS 11.00,3*%11 53?@5
29 22548/202 26.07.2024 |SA/394/2000 M R SAHOO |2.00,3*2 333@5
30 22553/202 26.07.2024 |WP(C)/27971/2019 |S K MUDULI |3.00,3*3 égfég
31 22560/202 26.07.2024 [WP(C)/20856/2019 |S K MUDULI |3.00,3*3 ngég
- 22562/202 26.07.2024 |WP(C)/23457/2019 |S K MUDULI |3.00,3*3 égfég
o5 22564/202 26.07.2024 |WP(C)/14659/2023 |S K MUDULI |3.00,3*3 égfég
34 22566/202 26.07.2024 |WP(C)/2271/2024 |S K MUDULI |3.00,3*3 égfié
35 22568/202 26.07.2024 |WP(C)/21847/2019 |S K MUDULI |3.00,3*3 ég%gg
36 22572/202 26.07.2024 |WP(C)/24478/2019 |S K MUDULI |3.00,3*3 gg%ga
37 [82974/202 156 07.2024  |We(C)/24480/2019 |S K MUDULI [3.00,3*3 chets
38 22575/202 26.07.2024 [WP(C)/2779/2024 |S K MUDULT |3.00,3*3 ggfga
39 22576/202 26.07.2024 [WP(C)/3032/2024 |S K MUDULI |3.00,3*3 Sg%ga
140 |62577/202 [26.07.2024 |WP(C)/23953/2019 |S K MUDULI |3.00,3*3 2024-




| |a | | 07-30
41 22578/202 26.07.2024 |WP(C)/23951/2019 |S K MUDULI |3.00,3*3 nggg
42 22579/202 26.07.2024 |WP(C)/2461/2024 |S K MUDULI |3.00,3%3 égfga
43 22580/202 26.07.2024 |[WP(C)/2783/2024 |S K MUDULI |3.00,3*3 ggfga
44 22583/202 26.07.2024 |WP(C)/2415/2024 |S K MUDULI |3.00,3*3 ggfg;
45 22585/202 26.07.2024 |WP(C)/27266/2019 |SK MUDULI |3.00,3*3 ggfga
46 22586/202 26.07.2024 |WP(C)/23298/2019 |S K MUDULI |3.00,3%3 ggfgg
47 22856/202 26.07.2024 |CRLREV/537/2012  |M DAS 36.00,3*36 nggg
48 22863/202 26.07.2024 |WP(C)/1161/2018 |P K NAYAK |6.00,3%6 nggg
49 22864/202 26.07.2024 |[WP(C)/23373/2015 |B K MISHRA (3.00,3*3 égfgg
50 22868/202 26.07.2024 |CRLREV/78/2018 S BISWAL  [3.00,3*3 égfég
51 23160/202 27.07.2024 |RSA/159/2004 R N DAS 3.00,3*3 égfgg
52 23298/202 29.07.2024 |CONTC/718/2015 N K ROUT  |3.00,3%3 égfg;
63448/202 P. K. . 2024-
53 |, 29.07.2024 |[WPC(OA)/3449/2013 | ' oo 7.00,3%7 0730
63936/202 MANOJ . 2024-
54 |, 30.07.2024 WP (C)/22229/2020 | s papg 900, 3%5 0730
55 23968/202 30.07.2024 |CRLMP/545/2024 N MALLICK |3.00,3*3 ngég
READY CASES
58892/202 59.00,3*59 2024-
56 |, 15.07.2024 |WA/580/2024 S DAS SENT 7o xEROX l07-30
62394/202 15.00,3*15 2024-
57 |, 25.07.2024 |WP(C)/25549/2023 |K DAS SENT TO ¥EROX |07-30
62397/202 18.00,3*%18 2024-
58 |, 25.07.2024 WP (C)/34582/2023 |A MOHANTY | .o "ror oo 0 (02720
59 23593/202 29.07.2024 |ABLAPL/14803/2023 [K. SAHOO  |3.00, 3*3 égfgg
PARTHA
63863/202 3.00, 3*3 2024-
60 |, 30.07.2024 |ABLAPL/2860/2024 gilsaATHI DOWNLOAD COPY |07-30
64037/202 NIRANJAN  |5.00,3*5 file [2024-
61 |, 30.07.2024 WP (C)/2688/2022 | T ™ o 10l T (07030
64070/202 A K 2.00,3*2 dms [2024-
62 |, 30.07.2024 |ABLAPL/2964/2018 [ o, copy 57230







